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Scheme for Economic Developm_ 
of Districts 

2636. Shrl M. K. Kumaran: Will 
the Minister of Planning be pleased 
to state: 

(a) whether Planning Commission 
have evolved any scheme to develop 
different types of economic activities 
in each district in a co-ordinated 
manner; and 

(b) what steps have been taken by 
Central and State Governments to 
carry out this scheme' 

The Minister of Planning aad 
Labour and Employment (ShrI 
Gulzarilal Nanda): (a) and (b). Each 
State Government normally prepar~ 
district plans and plans for bloClu 
which fall within the framework of 
its five-year plan tor the State as II 

whole. At the district level, co-
ordination is achieved through the 
Zila Parishads. The block serves lIS 
a unit of development for 8everal 
rural programmes and co-ordination 
i. achieved through block plans for-
mulated by Panchayat Samiti •. 

Rural HousIng Scheme 

2637. Shri Ulaka: Will he Mini~­
tel' of Works. Housing and Supply be 
pleaSl'd to state: 

(a) the Central assislanee given to 
the Government of Orissa for granting 
loans for improven1ent of houses un· 
der the Rural Housing Scheme during 
the Second Five Year p 1an Period; and 

(b) the allocation of funds made un-
der the Third Five Year Plan for grant 
of subsidy to the Government of Orissa 
for securing house sites for landlee 
agricultur.al workers' 

The D'puty Minister in th~ Mlnl1-
try of Works. Housing and Supply 
(Shrt Japnatba Rao): (a) A total 




